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Present: None for the petitioner.

Mr .Ravindra Rawat for respondent-1.
Mr .H.S .Parihar for respondent-2. °
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Respondent had fileﬁ an appeal against the

. ofder dated 29.9.2000 passed by this Bench. During
the course of the proceedings in appeal. the
<ﬁf - respondents have withdrawn their order dated

21.7.2000, which is impugned in the writ petition.
Accordingly the writ petition bhas become
infructuous and stands disposed of as such.
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